Oral Answers

SHRI B. V. NAIK: 1s the hon.
Minister aware that in some of the
cities like Bangalore already diesel oil
is being informally rationed out at the
rate of about 1013 litres per truck
with a capacity of 100 litres and there
has already started an incipient black
market in diesel oil at higher prices?
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SHRI D. K. BAROOAH: It is true
that there is a shortage all over. It is
within the authority of State Gov-
ernments and also their responsibility
1o ration, if they so desire. But I
think that wherever there is a short~
age, some kind of premium marketing
also takes place.

SHRI M. RAM GOPAL REDDY:
For more production in our own coun-
try, is the Minister having any plun
to have off-shore drilling?

SHRI PILOO MODY: Deep sea
drilling.

SHRI M. RAM GOPAL REDDY: No,
off-shore drilling.

SHRI D. K. BOROOAH: Yes, Sir.
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THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI D. K.
BOROOAH): (a) Details regarding
additior.al fertilizer capacity required
to be set up during the Fifth Plan
Period are being worked out. It
seems that about 10—12 new plants
would have to be set up to meet the
projected level of demand by 1078-79.

(b) M/s. Engineers (India) Limited
have submitted a proposal for setting
up of five IJertilizer plants with
Japanese cooperation and credit, The
foreign exchange requirements for
these plants are estimated at $220
million. Government of Japan have
been approached for extending the
necessary credit facilities in this re-
gard.

The foreign exchange requirements
of the remaining fertilizer plants
along with the possible sources of
financing are being worked out sepa~-
rately.

(¢) The capacity envisaged, at pre~
sent, for the new fﬂantn is of the order
of 900 tonnes/day ammonia for inland
locations and 1,300  tonnes/day
ammopia in coastal Iocations,
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SHRI MOHANRAJ KALINGA-
RAYAR: Will the hon. Minister tell
us, out of these 10, 11, 12 or 13 ferti-
liser plants that are going to be set
up, which are the States in which
these fertiliser plants are going to Le
set up, and how many fertiliser plants
will be set up in Tamil Nadu?

SHRI D, K. BOROOAH: We have
-only planned for five just at this
moment. Out of these five, three will
be based on fuel oil produced by the
Mathura refinery, One will be in
Mathura itself; another will be at
Bhatinda in Punjab; and the third one
waould be in Haryana, either in Karnal
or in Panipat.

Two plants would be located on the
sea-coast, and for this, we have found
that the eastern coast needs more
fertiliser factories, Therefore, it has
been decided to set up one in Para-
dip, which is a good port. For the
other, Kakinada is one of the names
which is being very favourably con-
sidered.

SHRI KRISHNA CHANDRA HAL-
DER: I would like to know from the
hon. Minister whether the Govern-
ment will be in a position to meet the
Tequirements of fertilisers at the end
-of the fifth Plan?
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SHRI D. K. BOROOAH: ] think it
will be a happy day if our fertiliser
supplies remain behind the require-
ments, for, that will indicate that our
cultivators are up and doing and are
g0 progressive that it will be difficult
to meet their demands,

SHRI KRISHNA CHANDRA HAL-
DER: That shows your inefficiency.

SHRI D, K. BOROOAH: Not neces-
sarily. It shows that our cultivators
are up and doing and are progressive,

SHRI JAGANNATH RAO: The
Minister was pleased to say that one
of the fertiliser units would be locat-
ed at Paradip in Orissa. I would like
to know what is the annual capacity
of this unit and when the construetion
of it is likely to start.

SHRI D. K. BOROOAH: As I have
said earlier, the coastal fertiliser fac-
tory will produce 1,300 tonnes of
ammonia per day.

SHRI B, XK. DASCHOWDHURY:
Keeping in view the Government of
India’s policy and théir approach to
remove the regional imbalances, may
1 know from the hon, Minister
whether he will deeply consider the
matter to set up some of the fertiliser
factories in the backward regions of
the country, and of course one should
be in the North Bengal area?

SHRI D. K. BOROOAH: Certainly
the removal of regional imbalances is
a pecessity which cannot be oyer-
looked. T also agree that North Ben-
gal is a somewhat backward part of
the advanced States of West Bengal.

SHRI SAMAR GUHA: In view of
the objective of our Fifth Plan to
achieve a self-reliant economy, is the
Government going to utilise the know-
how and technology, engineering and
design  capacity and  technocrat
management that has been developed
by the Fertiliser Corporation of India
very
foreign
collaborators as had been done in the
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case of Toyo and also utilise the possi-
bilitles of the planning and develop-
ment division of the Fertiliser
Corporation?

SHR! D. K, BORQOAH: Yes, Sir.
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Lease of Faliow Land along Railway
track to Railway Employees for
Growing Food Crops

*752 SHRI J G. KADAM: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether the former Railway
Minister had announced in Lok Sabha
that the fallow land along the Rail-
way tracks will be given on tempo-
rary lease to the Railway employees
for growing food crops;

(b) if so, how many hectares of
such land was given op lease in the
Years 1971-72 gnd 1072.78 and how
many employees huve ‘taken the
-advantsge of the scheme; and
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(c) what is the result of this
scheme?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAYFI QURESHI): (a) Yes
Sir, the former Railway Minister had
announced that the surplus cultivable
railway land will be used for grow
more food and other purposes by
allotting such land to Railway
employees.

(b) and (c¢). The information i
being collected and will be placed or
the table of the House.

SHRI J. G. KADAM: How muech
time will the hon, Minister need for
placing the information on the Table
of the House?

SHRI MOHD, SHAFI QURESHI: 1
cannot give g definite date but I think
the beginning of the next session,
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